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Welfare Frtn-hm  Prajwta fat Andhra
1*47. Shri M. V. E iU n a  Kao: Will 

the Minister of Education and Scien
tific Research be pleased to state:

(a) the number of Welfare Exten
sion Projects allocated to Andhra Pra
desh by the Central Social Welfare 
Board for the year 1957-58; and

(b) in which places?
The Minister of State in the Ministry 

of Education and Scientific Research 
(Dr. K. L. Shrinult): (a) 17.

(b) A  statement giving the requisite 
information is laid on the Table of the 
Iiok Sabha. [See Appendix III, an- 
nexure No. 46].

High Court of Andhra Pradesh
1048. Shri M. V. Krishna Rao: Will 

the Minister of Horae Affairs be pleas
ed to state:

(a) the number of judges that func
tioned in the High Court of Andhra 
Pradesh during the year ending the 
31st October, 1957;

(b) the number of civil and criminal 
cases and writ petitions pending in 
said High Court on the 31st October, 
1957 and approximate period of their 
pending; and

<c) the total number of judges that 
may be appointed to the said high 
court?

The Minister of State in the Minis
try of Home Affairs (Shrl Datar): (a )
Eleven Judges worked on the Bench 
of the Hfeh Court of Andhra Pradesh 
from 1st November 1956 to 18th Nov
ember 1956; 12 Judges worked from 
19th November 1956 to 9th October 
1957 and 14 Judges have been work
ing since that date.

(b) The information is being col
lected and will be laid on the Table 
o f  the House.

(c) The High Court has got its full 
sanctioned strength of 13 permanent 
Judges besides one temporary Addi
tional Judge.
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